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COMPLAINTS AGAINST CONTRACTORS 
OWNING   BOOK-STALLS    AT 

RAILWAY   STATIONS 

*12. SHRI LAL K. AD VAN I : Will the 
Minister of RAILWAYS be pleased to state 
: 

(a) the names of the contractors owning 
book-stalls at railway staitons; 

(b) whether Government have received 
any complaints against them from the public 
; 

(c) if so, the details thereof and action 
taken in this regard; 

(d) whether Government propose to 
award these contracts to small contractors 
or cooperative societies ; and 

(e) if so, the details thereof and if not, 
the reasons therefor ?] 

applications whenever applications are  in-
vited by the Railways], 

  

[fTHE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHH : (a) to (c) A 
statement giving the details is laid on the 
Table of the Sabha. [See Appendix LXXX, 
Annexure No.  6]. 

(d) and (e) The allotment of bookstall 
contracts to cooperative societies and small 
contractors is considered on merits alongwith 
others if such cooperative societies/small 
contractors also  submit their 

SHAHDARA-SAHARANPUR LIGHT 
RAILWAY 

*13. SHRI MAN SINGH   VARMA : 
SHRIMATI PRATIBHA SINGH : 
SHRI 0. P. TYAGI : SHRI D. K. 
PATEL   : SHRI JAGDISH     
PRASAD MA- 

THUR : SHRI V. K. 
SAKHLECHA : 

Will the Minister of RAILWAYS be 
pleased to state whether Government have 
recently received any representations from 
the public in regard to the re-opening of the 
Shahdara-Saharanpur Light Railway; if so, 
the decision taken thereon ?] 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI) : Yes, Sir. The 
Ministry of Railways would not be able to 
reopen and run the Light Railways, as it will 
not be a viable undcrtak:ng]. 

†[   ] English translation. 

 

 


